REVISED FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
UNITED ARTLOGISTICS PRIVATE LIMITED OPERATING IN FINE ART
LOGISTIC SOLUTIONS

(Under Regulation 36A (1) of the IBBI (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

_RELEVANT PARTICULARS

1. | Name of the corporate debtor along with PAN/ CIN/ [UNITED ARTLOGISTICS
LLP No. PRIVATE LIMITED
CIN: - U74120DL2008PTC176499

2. | Address of the registered office B-601 NAVIN APARTMENTS,
PLOT NO.13, SECTOR 5 DWARKA
New Delhi- 110075

3. |URL of website https://uarclcirp.com/
4. | Details of place where majority of fixed assets are  |NIL

located
5. |Installed capacity of main products/ services NA

6. | Quantity and value of main products/ services sold in
last financial year

7. | Number of employees/ workmen 0

8. |Further details including last available financial Data can be requested from IRP
statements (with schedules) of two years, lists of unitedirp@gmail.com
creditors, relevant dates for subsequent events of the
process are available at:

9. | Eligibility for resolution applicants under section | -Minimum net worth 1 cr
25(2)(h) of the Code is available at: -Provide Rs. 50,000/- refundable
deposit with EOI

-Provide EMD of Rs. 5 lakhs along -
with Resolution Plan

-Provide 10 lacs PGB after approval
of plan at CoC.

10.| Last date for receipt of expression of interest 3rd June, 2023

11.| Date of issue of provisional list of prospective 13th June, 2023
resolution applicants

12.| Last date for submission of objections to provisional |18th June, 2023 by 18.00 hrs IST
list

13.|Process email id to submit EOI unitedirp@gmail.com

For UNITED ARTLOGIST{CS R@LE,I:TMITED

MOHIT GOYAL Mohit Goyal
IRp Interim Resolution Professional

M/S UNITED ARFLOGISTROS PRIVATEIZMIEED
(UNDER CIRP)

(I.P. Regn. No. IBBI/IPA-001/IP-P 02395/202 1-2022/13636)
Having valid AFA:-14™ June, 2023

Date: 17.05.2023 E-mail:uhitedirp@gmail.com, camohitgoyal mail.com

Place: New Delhi
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. L R = IFT ARH BT IR 13(4) S AT = s WAGTAT & AR, PR eifha ol R, sifersor ax forr |
3 SRS THTCUSIRT STqq R TR A 1aqeq eaaea| 177153887 SURGARN, FE—SUREBAT /TR B Iy ©U H qT SRR $T YAGgRT A= ®Y § |aee fhar orar @ 6 wwfa &
2023-24-S=q| o 3Td LI < forehre o Raefaer # geprar a] - ST | BN AT II AT BT DTS G (B W YBR BT o, FIT AT SAfbAIAR T IR derr 59 R W |
Y SHETAT h1 PR | & Bg S & fafics @ yaRefE 8F
k)
4 SET9- [ Ulelidehe St (50 chUatel), ehleitehe (100 936330/-
: TR . :
2023-24-Cseq| hUAST), AR . (50 HTAL), H=R (50 . AT . ?HW : AT e e
HUALST), FIE S, (50 HTAST) H Hers e N SeRIREIREr & A 1 o w 1
Gl (TEEHST) ol qraer- feregd eereen 1 | DRHLAGRO00544831 TEEe IR 12042023 TATC aN—23, TR 11 74391 /QAD. | 10052023
el T ShA 9. 1 9 4: 6.6.2023, 1100 &1 R TR T %3'1022;30247_/2 ;23 m/G12T3, TR -84 Td 91 S’qﬁz), Sl @ﬁ
ot fereror qen fAfaer TSt http://www.ireps.gov.in W I ¥ | gfg w3, afe @ IR 27 & Rerd B-ﬁ; | 28007
FIE 2, e derse H fergfead St o FHER 0 g T s 5> | DRBLAGRO00543056 AoNd BAR, T 15032023 TAIC HSR—10 & 12 O} T, 10.05.2023
N T, 558689,/ — TWRIRT H.—190 (W), ToreT fagr o
@ SR 283105 # Rerd 7|
. 3| DRHLNOIO0447567, e e 75032023 AT ORI T BT a% 5—58, G
mﬁ.ﬁ:ﬂm_ﬁ : DRBLAGR00558429 e iR & ©. 203351562/~ | 4R 41—46, 48—51, 53 W, 54 3R 5861, 10052023
sfErmta o5 srffeniaa 8g smH= wd wo i 15-03-2023 | gy ye ATl Bre, deviler iR e
;{ TIT;_L_‘-"' 5 _E_'rl?‘-—.r"i—"_rrh?—ﬁ-{ m:mF 'IF"I—_ﬂ'FI'_‘__‘ DRBLAGR00524373 k4 3 ki SN, 3N . 3TN Hé‘%T — 282001
w1s= e enforff e wiserera 9 afFara= # Rera 2|
W1 TEeTelT 71 T METH 915 (STaTe sfaeaat & forT =T Iy 4.| DRHLAGR00553962 wd_umg—s’ ;471(;2;23223//_ TS 9R—45, ST @RIRT Aax-227 @m), | 10.05.2023
& e rATeT= i) A 2016 # B aey (1) @ ande A R 1acozz0za| T qé'jw s o ;’ I, ST
! Hﬁ‘lﬁlﬁ ﬁﬁ?ﬂT 5 o — 283125 ® Rerq 7|
1| @tatiz =TT %1 AW | gede AeEAiTATEaE TEae e — T/
e & & e e A, ﬁrarrftlﬂ U74120DL2008PTC176499 Waﬁ j 1ﬁ7_°f5f\:_\rm°?3 et T it SRIBR)
Bl et mreter wrwan | d—601 =1 ayuTeHe, wie ey 13, ' ' i <@ 2 ey
i | e S, "'I'-«'T-I-T[T'l"ﬁ'e_'-:*ﬁ—11':lﬂ?a
3| ST YR htlps ffuarclcirp.com/
B UNIVERSAL OFFICE AUTOMATION LIMITED
B e Ay | = CIN : L34300DL1991PLCO44365
bbb Regd. Dffi BOG, Siddharth, 96, Nehru Pl Mew Delhi 110 079
H—EHT - ; EB 4 | . INEANU FlatB, =
¥ :é;?;t]'-rt:mﬂ'lf AR Eds e Wehsite | www.uniofficeautomation.com email: investorsa@hel.com Phone Mo : 011-26444812
v ?-G.-m-#:.-m S .'ig*-.-'i- e Extract of standalone Audited Financial Results for the year & quarter ended 31" March, 2023 Rs/Lacs]
F |"j’*'_|‘|'i':'mqﬁj$m - | Thrae Months ended Year ended
e e g e e T [ie. Particulars 31.03.2023] 31.12.2022 |31.03.2022| 31.03.2023 | 31.03.2022
i il ;n i AL i ]a"l';‘ s 4'1’51@;?*%““' i Audited | Audited | Audited | Audited | Audited
= e e ! : _‘I_ Other Incomefincome from operalion _ 147 230 102 1029 948
o foi T T PR 2 | Net Profit/ -:Lus_s] f-:-rl1he period (before Tax, Exceptional 0.92 0.73 {1.57) (2.73) (0.14)
i e OE auaE E ||| andior Extraordinary items ) _
8| wiem FrawrasiTE FaeT |- e T F | Mat Profit / (Loss) for the period before tax (afer 092 0.73 {1.57) (2.73) {0.14)
T ST o TR aTe et | 50,000/~ H WET S T g STy S & e | Exceplional andfor Extraordinary items)
T & .m“qﬁj'ﬁWE—WMf"ﬁ:@mﬁ & | Mat Profit ! {Loss) for the period after tax (after 0.82 0.73 (1.57) (2.73) {0.14)
--.:| .3.|'|-.,g |J .!| = .|- 1.|'.|J|.- =i _..,,"mI il Hﬁ" -....|_r|1 EE T I Exceplional ﬂl'l_l.'.'l'ﬂf. Eﬂrﬂﬂfdinarjr iterms | i : ] " i = .
T Wﬁ¢ﬁ?ﬂ'ﬁ1~=ﬁ?’ﬁﬂ o3 o[ 2023 5| Total Cgmprehanswe I-ﬂ.-:.nme for the perod [Comprizing 0.az2 0.73 [1.57) [273) [0.14)
e ey Profit / (Loss) for the period (after tax) and Cther
o g » Cormprehensive Income {aftar tax))]
A ER S ERY EECAkaETR ISR R R - '
o «e-dr..il B j 3 T 2023 & | Equity Share Capital 1465.27 1465.27 1465.27 1465.27 146527
T T P — . ] ) ¥ | Reserves rExcluﬂun:. Revaluation reserves as shown in - - - 1248 47 ~1245.47
- SRR G 8 | Earnings Per E-hare (of Rs.104- aach)
1 imang—mﬁrakﬁr GELEE] “““ﬂd'rp@ﬂ“‘ﬂ” com {for continuing and discontinued operations) -
T AT 1. Basic:
IECRIEE 2. Diluted: 0.01 0.01 (0.01) 0.02) 0.00
| R 12| B B W ol 1 ol = G T A I R .

arré ot gt . IBBINPA-DO1IP-PO2385/2021-202211 3636 | vy 4% - 14.06.2023 1%
yalidie W 17, GereiTe, faty v, fadm e, g, wreft wramraE el — 110002
g ur'lredlrp@gmml com, camohitgoyvalizigmad. com |

RE)
fafermr e 4. ‘qj&nﬁ 2023-03 fafd 15.5.2023
A T T i 9 v T st e dEag e e o R
E e L
wifir faftrererdtem 7.6.2023 % 15.00 9 W e e €A w wg § 0w afees
SR WEATE AT A F | w-my fafEe wm ae = T f A fegam e
T #1 Tl =t sifeT T F O WR F O F, A e w5 d oS

1, The above standalone results for the quarter and year ended 31st March | 2023 have been reviewsd by Audit Committes and approvad
by Board of Directors of the Company atits meeting held on May 15, 2023
2. The above is an extract of the detafed farmat of quartedy financial results filed with Stock Exchange under Begulaion 33 of SEBI [ Listing
and other Disclosure Requirements) Regulations, 2015, The full format of the quarderly financial results are avadable on the stock
exchanges websie alalink | bseindia_comiconporates ) and on the Company's website atwew.unicfliceauiomation.com

For Universal Office Automation Limited

Sdi-
Place : New Dalhi Sunil Kumar Shrivastava
Diate : 15-05-2023 Managing Director

A qEfaat o faght 2g -t @l Wrelsaes gar
foritar st o sfryfersor od gafior ge wfavfd fed yeade sifufem, 2002 (39 9e=m * sifafem ) % T8d STESSURE B Wi faffes (Y8 &1 3ieal sHhisd seiiT wiEy|
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ot WEt: W 1 H 5 6 TR
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feooft: 1 gl Ffrrrrl deferna @ arpi & fe oft & w9 el o &
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Follow us on: ¥, twitter.com/GMSRailway
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UNIVERSAL OFFICE AUTOMATION LIMITED

CIN : L34300DL1991PLCO4A 365
Regd. Office : 806, Siddharth, 96, Nehro Place, New Delhi 110 019
Website - wiww.uniofficeautomation. com email: investoreabel.com Phome No - 011-264448812

Extract of standalone Audited Financial Results for the year & guarter ended 31" March, 2023

PUSSESSIUN NUTIGE
(FOR IMMOVABLE PROPERTY)

The undersigned being the authorized officer of the DCB Bank Ltd., under the Securitizatio

DCB BANK

Enforcement of Security Interest (Second) Ordinance, 2002 (Ord. 3 of 2002) and in exercise of powers conferred under sectlon 13(2) read
with rule 9 of the Security Interest (Enforcement) Rules, 2002 issued a demand notice as mentioned in below table calling within named

AMOCo INDIA LIRMITEID
CIM - LT4538DL198TPLCO2ZO01E
Regd. Office = 10795, Shop Mo, GF-T, Jhandewalan Road,
Rexing Bazaar, Nabe Karm, New Dalhi-110055
Corporate Office ; C 53-54. Sachor 57, Mgida, LLP 217301
Ph. - 0120-4601500;
Emall : ameco, indiad@ymail com:. Website : www ameaindiziimited com

HOTICE TO PHYSICAL SHAREHOLDERS- FURNISHING PAN, KYC AND NOMINATION DETAILS
The Securities & Exchange Board of India [SEBI) wide is Circular Mo, SEBIHOYMIESDMIRSD
RTAMBECIRHZ1 655 dated MNovember 3, 3021 has mandated for furnishing' wpdating BAN
EYC and Nomination dalails by all (ke halders of physical securilies in Bsled Company
The forms requised 1o be submitted for updating respective delads are mentioned below

& Purpose of Form Farm
Hua.
i PAN, KYC |Bank datails,
Modile Ma., Email Id, Address,| Form |58 -1
Lignatures|
2. | Confirmaticn of Signatura Fomm |58 - 2
1. | Momination Farm SH-13 (Far regsfration of Mamination) Farm I5R-3

{Dectaration Tor opling aul from Namsnation) Form SH-14
\For cancallatian ar change n existing nomination}

Rs/La
™ m o :t[ L borrowers, co-borrowers/ guarantor to repay the amount mentioned in the notice being an amount as detailed mentioned in table given
51 ) oo Months ended e hereunder within 60 days from the date of receipt of the said notice.
No. Particulars 31.03.2023| 31.12.2022 [31.03.2022| 31.03.2023 | 31.03.2022 The borrower and Co-Borrower having failed to repay the amount, notice is hereby given to the borrower, Co-Borrower/ guarantor and the
Audited Audited Audited Audited | Audited public in general that the undersigned has taken possession of the property described herein below in exercise of powers conferred on him
1 | Other Incomefincome from operation 347 2.30 102 10.29 i) #Egetzgfrgt\;\(l):r1gélfégl;:g\?vz?}dggg(jrg‘nigg?r:esgrgétﬂll;u;g ?;thjﬁ;iﬁg lzser?grg;eig itgrserglyerégz;g?]gg ?Sto tv(\;. deal with the property and any
2 ?:;::ﬂg::llr&?;ﬁ;g iﬁgﬁg“}"”d {befcre Tax, Fxceplional i L (1.57) 12.73) {14} dealings with the property will be subject to the charge of the DCB Bank Ltd., for an amount as mentioned in the demand notice and further
O Hoomtcbbloronabe e i it RSP R o 2 o ey o g f e interestthereon.
3 | Met Profit / (Lozs) for the pariod before tax {after 0&2 073 T (2.T3) (0.14)
; ; . ; g greement NO | BORROWER,; CO-BORROWER] Date & Amount of Property Description ate of
Exceplional andior Extraordinary items) ;:; § GUARANTORS & Demand Notice Pol;session
4 | Met Profit / (Logs) for the pariod after 1ax (after 0.92 073 {1.57) {2.73) {014} LEGAL HEIRS NAME
[ Exceplional andior Extraordmary items | . . p— — T DRBLDELO045 1580 MERBOOBKHANamd 280120237 JANTAFCAT NOA=240 FF DDA FLATS — 1 10-05-202
5 ::Lfi?rwe}hr;ﬂ;:m Iﬂﬂ:ﬂniﬂ fﬁﬂr the ?H:;ﬂéﬁwwma 0.52 0.73 {1.57) (2.73) (0.14} and MRS BATOOLAN | Rs.63,25,589.63/- KALKAJI, NEW DELHI - 110019
fit / (Loss & penod (aner tax) ar er DRBLDEL00523101 Due as on
| Comprehensive Income fafter )] S I I R R 28-01-2023
6 | Equity Share Capital 1465.27 | 146527 146527 | 1465.27 146527 2 TDRBEDEL00480528 MR PANKATKUMAR 0520227 H2/2 GALTNO S BRAHANMPURT SHASTRT T 12-05-2023
7 | Reserves {Excluding Revaluation reserves as shown in - - - -1249.47 -1448.47 and GUPTA, ANAND ARTS and | Rs.22,46,454.59/ PARK, NEW DELHI-110053.
| Balance Sheet of previous year DRBLDEL00513846 DEEPA GUPTA Due as on
4 Eamlngs Per Share rm Rs.100- each) 11-05-2022
{for continuing and discorinued oparations) - Sd,-
1. Basic: Date: 17.05.2023 Authorized Officer
2. Dilutad: 0.04 0.01 {0.01) {0.02) 0.00 Place: DELHI-NCR DCE Bank Limited
Mate :

1. The above standalone resuls for the guarer and year ended 315t March | 2023 have been reviewead by Audit Commiftee and approved
by Board of Directors of the Company atits meeting held on May 15, 2023,

2. The above i an exiract of the delailed farmat of quarterly financial results filed with Stock Exchangs under Regulaion 33 of SEBI | Listing
and other Disclosure Reguirements) Regulations, 2015, The full format of the quartery fingncial resulls are available on the siock
exchanges website at alink | beeindia.comicorporates }and on the Company’s website at waw unioficeautomabion.com

For Unkversal Office Autcmation Limited

Sdl-
Place : Mew Delhd Sunil Kumar Shrivastava
Date ; 15-05-2023 Manzging Director

ADITYA BIRLA FINANCE LIMITED

Registered Office : Indian Rayon Compound, Veraval, Gujaral-362 266.
Corporate Office : 10" Floor, R Teck Park, Nirlon Complex, Near Hub Mall,
Goregaon (East) Mumbai-200 063, Maharashira

DEMAND NOTICE

UNDER SEC 13(2) OF THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY
INTERESTACT, 2002 ("THE ACT") READ WITH RULE 3 OF THE SECURITY INTEREST (ENFORCEMENT ) RULES, 2002 (“THE RULES")

—; J ADITYA BIRLA

EAPITAL

FHEETELCTING INVEST N i -|I 1]

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED
@ Corporate Office: 1st Floor, 'Dare House', No.2, N.S.C. Bose Road, Chennai-600 001
Fuier m bester it Branch Office: 1st & 2nd Floor, Plot No.6, Main Pusa Road, Karol Bagh, New Delhi -

110 005.
D) )N NO

Under Rule 8 (1)

WHEREAS the undersigned being the Authorised Officer of Ms, Cholamandalam [nvestment And Finance Comparny Limited ,under the
Securitisation and Reconstruction of FAnancial Assets and Enforcement of Secunty Interest Act, 2002 hereinafter called the Act and in exarcise
of powers conferred under Saction 13[12] read with Fuses 3 of the Security Intesast [Enforcement ] Rules, 2003 Eswed demand notices calling
upan the borrowers, whose namies have been indicated in Column [B] betow on dates specified in Column [C] to repy the outstanding amaunt
indicated in Column [D] below with imtenest theroson within 60 days from the date of receipt of the said notice,

The bormrowers having failed to repay the amount, rotice is heseby given to the bormowers i particular and the Public in gereral that the
undersigned has taken possessian of the properties mortgaged with the Comgany described in Colurnn [E] herein below on the respective
dates mentioned in Columa [F| in exercice of the powers conferrad an him under Section 13[4 of the Act read with Rule 3 of the Rules made
there under,

The borrawers in particular and the Publicin general ane hereby cautioned not to deal with the properties mentioned in Column [E] below and
any such dealings will be subject to the charge of M/fs. Cholamandalam [mvestment And Finance Company Lirstad for an amount mentionsd in
Ciolumn [D] adong with Interest and other charges.,

Under section 13 [B] of the Securilisstion Act, the bodrowers can redeem the seciired asset by payment of the entire autstending including all
costs, charges and expenses before notification of sake.

SL NAME AND ADDRESS OF BORROWER |52 .| 2 DETAILS OF -
MO B LOAN ACCOUNT NUMBER w E E ] E PROPERTY POSSESSED E
gl g 2 ;
282 E = Eg
[A] 8] [€] D] [E] [F]
1, |Loan &fc Moo Mo. XOHEEDLOOOO1 774909 & o £ | Property bearing Ko, C-12/160, admeasuring m
;'E;‘fﬁgh:';“:&“;ﬂ“l & = £ |70 5q. mirs, (50 Sq.yds) situated at Block c-12| & g
- = o | [ :
At: H.NO C12/160 Block C-12, Atm Delhi-110053| = | 33 bbb A s At b
Also ALC-6/328, Yamuna Vihar Shahdara, & |8  ih |Shahdara, Delhi, Which Is Bounded as Under :-| X =
Delki-110053 Ei‘i east; C-12/159, West: C-12/161, North: gali, | 0
2. ANJUM ALAM @ AMIUM JAMSHED o 2 |South: Service Lane
At C-12/160, Yamuna Vihar New Delki-110053 "
Also At C-B/328, Yamuna Vihar Shahdara, Delhi - 110053
3. M{5 CHAUDHARY JAMSHED ENTERPRISES
At: Shop No 13 Market At C-12, Yamuna Vihar New Delhi-110053
Also At: Choudhary Jamshed Enterprises Through Its AR/ DirectorsfProprietors C-12/160, Yamuna
Vihar, Yamuna Vihar Shahdara, ATM, Delhl - 110053,  Also AL C-6/328, Yamwuna Vihar Shahdara, Delhd - 110053
4. SALMAN KHAN
At C-12/160, YAMUNA VIHAR NEW DELHI-110053
Also At: C-6/328, YAMUNA VIHAR SHAHDARA, DELHI - L10053

The unoersigned being the Authorized officer of Aditya Birls Finance Limited (RBFL) unoer the Aot and in exencse of powers confemed umoer
Saction 1X12) of the Act read with the Rule 3, =sued Demansd Moticeds) under Section 132 of the Act, calling wupon the Tollowing bomroweris) to repay
the amount mentionad in the respective notices) within 60 days from the date of receipt of the said notice: The undersigned reasonably beleves tha
borrower(s) is / are awoiding the sarvice of the demand naticels), thenefare the service of notice i besng effected by affistion and publcation as per
Rutes, The comtents of demand notice(s) are extracied harein bebow

In conrection with the abowe, Natice is heneby given, anca again, to the said Sarmower’s [ Legal Heir(s) | Legal Reprasentative]s] ta pay to ABFL within
B0 days from the date of the respective Notice!'s, the amaunt indicated hensin below against their respeciive names, together with further imterest as
detaited below from the respecine dates mentioned bedow in column (d) il the date of payment and | or realisation, read wath the loan ageement and
pther documents / writings, # any, executed by the said Bormower’s, As security for due repayment of the lsan, the following Secured Assesis) have been
morigaged to ABFL by the sad Bomower's respactively,

: Kame and Address of the Borrower|s) _::rz“ Description of Immovahle property
1. SarveshMittal, 5/o. Naresh Mittal =Contact Ko, 3555773910 1™ Aprl, 2023 | A That Piece & Parcel of ot Bearing MLC. £ No. 396 &, Land Area
2. Prerna Mittal, Win. Sarvesh Mittal B 05" April 2023  [Measuring 26.4 5g. ¥ds. out of Khasra No. 1548/2(0-13), 1549
i ADD. 1: M. Mo, 18, 7 Floor, Thankar Gzl Main Market, 0l Faridahad, — {1-5], Sitatued In Ward No. DE, in the Ara of Vikage Fardabad
Haryana-121 D0Z; ABD. 2 : Shop No. 366 &, Main Market, Warg-6, Palwal, Tehsil & District. Famdabad, Haryana <-BODUMDRIES :-
Od Faridabad, Haryana-120 OGZ ADD. 3 : Khasra No. 54807 Mamja| < 28.94.225/- |+ East: 26 Feel Aoad, + West: Plot Ramchandez; 4 North:
Faridabad, Haryana-121 D01 LAN : KBND _STSO0000O552300 2 0015042823 | Ranhaiys Kumar. -+ Soaith : 4 Fool Pth

With further interest, additional Interest ol the rale as more parliculardy stated i respectve Demand Nolices daled mentioned abowe, incadental
Bxpanses, 0osls, chirges ate incurmed il e date of payment and / o malizabon | the said Borower's shall ta® to make paymest to ABFL &5 aSoresand
then ABFL shall proceed agaenst the above Secured Assels) / Immovalde Property (ies) undes Section 13(4) of the sald Act and the apphcables Rules
eifinaly o U ek of Bhe said Borrowes's | Logal Har{s) / Legal Represontaise(s) a3 bo the costs and consoguonoes
Th Saéd Borowed's / Legal Helr(s) / Legal Representativeds) are prohibited under the sald Act to transier the aloresaid Secured Asseét(s) / immovable
Praportylies), whethor by way of sl lease or otharwise without the preor weithen consenl of ABFL. Thal please nole thal this & & final nolice wndar
Sochion 1302) of the Securlbization and Reconstruction of Financal Assels and Enloecement of Secunty inferest Act, 2002 (54 of 20071, Neadloss 10 sy
that ABEL shall ba within 118 righl to asercise arry ar all il tha r||;||| & fiEl@rnad to above afjamat fthia Borowed &) enfirely al ther nik, resporaibility B oot
::Fd i
Authorised Officer
ADITYA BIRLA FINANCE LIMITED

Place : Faridehad, Haryana
Date ;10052023

Eharehcdders halding shares in physical form are requesied fo suoimit the duly filad Forms as

mentaned above @ong wilth he retated preals io the Registrar and Transfer Agerd (RTA) 3l the

Debow mentanad address al the earliest:

Beatal Financial & Computer Services Privata Limitad

BEETAL HOUSE, 3rd Floar, 9%, Madanger, Behind LSG, kew Dethi-110062,

Ph.: 011-200612081-283, 26051061, 26051064; Fax ; O11-20861284

Emall; Investor@beeialfnancial com

The aforesaid forms can elsc b2 downloaded from the website of the Company at

wiww.amadindislimited.com.

Consequances of non-Compliance with SEBI Circular

The fofios wharain any one of the =aid document ! datails are nat avaiabée oo or after Oclober

01, 3023, shall be frozen by the BTA,

Afber Decamber 31, 2025, fhe frozen folios shall ba rafemred by tha RTA ! Companiy b tha administanng

authiority under the Banami Transaclions [Prohibilions) Act, 1988 and or Preventian of Maney

Laundering Act, 02

For Amco India Limited

A

Surender Kumar Gupta

Managing Directar

Date : 16.05.2023
Place : Nelda, U.P

Date : 17 /05/2023 Place DELHI  Authorised Officer : Cholamandalam Investment And Finance Company Limited

Public Motice For E-Auction For Sale Of Immovable Properties
Zake ol Immevsahle propery motaaged to IFL Heme Finanoe Uirbad (Famery mown a5 India infobre Housing France Lid | {IFL-HFL) Cemporate Offies a1 Flot
Mo, 58, Udyoo Vinar, Phase-I\, Gurgaon-123015% (Haryana) and Branch Offce at- Office Mo 1, First Floor, Mahaluxzmi Metro Tower, Plot No. © -1 Sector - 4,
Vaishali, Ghaziabad, Uttar Pradesh- 201010 under tha Secwritisation and Reconstruction of Financial Assets and Enforcemant of Security Interast Act,
2002 raansinaier “Act™) Whereas (be Suforined Cfices CAC0) al IFLHFL had faken he peesession of the I‘ulm'mélpr opeies pursuant i the notice issued
LS 1Y) of the Act i Ihe follpaning loan aceountsiprospadd nas, with a right to sed the same on “AS 15 WHERE |5 BALIS & A2 15 WHAT 15 BASES for reization
afFL-HFL s dues. The Salewil be done by the undarsigred frough 2-auction platform proviced &t the watbsite: wyeabankaauchions. com.

POSSESSION NOTICE

(FOR IMMOVABLE PROPERTY) DCB BAN K

The undersigned being the authorized officer of the DCB Bank Ltd., under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest (Second) Ordinance, 2002 (Ord. 3 of 2002) and in exercise of powers conferred under section 13(2)
read with rule 9 of the Security Interest (Enforcement) Rules, 2002 issued a demand notice as mentioned in below table calling within
named borrowers, co-borrowers/ guarantor to repay the amount mentioned in the notice being an amount as detailed mentioned in
table given hereunder within 60 days from the date of receipt of the said notice.

The borrower and Co-Borrower having failed to repay the amount, notice is hereby given to the borrower, Co-Borrower/ guarantor and
the public in general that the undersigned has taken possession of the property described herein below in exercise of powers conferred
on him under section 13(4) of the said Ordinance read with Rule 9 of the said Rules on the dates mentioned as below.

The borrower, Co-Borrower/ guarantor in particular and the public in general is hereby cautioned not to deal with the property and any
dealings with the property will be subject to the charge of the DCB Bank Ltd., for an amount as mentioned in the demand notice and

Borrowar(s) ) Demand Motice Description of the Immovable | Dabe of Physical Possession Resarve Price ;
Eﬁn—ﬂurm“rtsl BGiate and Amount propertyl Secured Asset 18- May-2023 Re. 1214000 furtherinterestthereon. _
uarartons) 23-5ep-2002 All that part and parcel of the (SopTE R anding {Rupees Thirly Two Lakh Sr.[  Agreement No | BORROWER, CO-BORROWER| Date & Amount o Property Description Date of
1. M. Monu Kumar Rs. 3327853 (Rupses | propery bearing Flal No. C-100Z. [ 4o me pate 00-May-2023 | Fourteen Thousand Only) No GUARANTORS & Demand Notice Possession
I;{:rm ; Thirty Threa Lakh Twanly Eéﬂm{.gltﬂEFlm'.ﬁmasﬂgg Re. $1.00 T/ Earmesi Won LEGAL HEIRS NAME
x, s Ehiparia ok 1 Sdven. Thoutayd | Bighi | 200 5%, 21 feainet o) (Fupees Thirty Four Lakh Six Deposit (E T [DRACAGRO0544831 MR MOHAMMAD SHAFIQ | 12-04-2023/ | PROPERTY AT PLOT NO.-23, NAGAR NIGAN | 10-05-2023
; f @08r | Hundred Fifty Three Only) [ 50 FL (Buill Up Area), Aum |15 s
{Prospect Mo Bid Increase Amount | Chimers, Ghaziebad, Ra Nagar Thousand Sevan Huncred | Rs. 321,400 (Fipees Three and NASREEN BEGAM Rs.23,02,327/- NO.-43D/L.K./23, KHASRA NO.-84 & 91
IL021TE4d) Rs. 40000/ (Ruoses | EXENsion, Ghaziabad, Uttar | Thity FaurUnly) Lakh Twanty One Thousand Due as on (PART), LAXMI KUNJ, MAUJA LAKHANPUR,
Fl:n'll'pTItI]uﬁmﬂ E:lnlg.-p:- Pradesh, india-201001 Four Hundned Criy) 12-04-2023 AGRA, UTTAR PRADESH - 282007
Darte: of Inspection of property EMD Last Date Diatel Time of E-Auction 2. |DRBLAGR00543056 SANJEEV KUMAR, MANISH| ~ 15-03-2023 / PROPERTY Al PART OF PLOT NO.-10, 10-05-2023
16 Jun-2023 1100 hrs -1400 hrs 18-Jum-2023 71 § pm, H-June-2023 1100 hrs.-1300 hrs. KUMAR and UMA DEVI Rs.5,58,689/- KHASRA NO.-190 (PART), GANESH VIHAR
Maode Of Payment ;- EMD payments ara to be made wide anline mode only, Ta meke payments you have 1oovisit itps:fwww.bankeauctions.com and pay Due as on COLONY, MAUZA MAGHTAI, AGRA UTTAR
theough nk available for the property Secured Asset oniy, . . . . 15-03-2023 PRADESH-283105
Mote: Payment link for each property/ Sacurad Asset is diferent. Ensure yau ara using link of the property’ Sacured Asset you intand to buy vide public 3. |DRHLNOI00447567 NAGENDRA SINGH 15-03-2023 / RESIDENTIAL PROPERTY SITUATED ON | 10-05-2023
&meb:lama R i e e h RTGSMEFT. Tha accotinds detaiks are as folows: a) Name of the Account:- IFL DRBLAGR00558429 CHAUHAN and KUMARI 20,33,515.62/- | HOUSE NO.- E-58, AT KHASRA NO.- 41-46,
Finance Ltd. bj Mame of the Bank:- Standsrd Chartered Bank, ¢} Account No:-080287000ax followed by Prospect Number, d IFSC Code:. and ] MADHUBALA Due as on 48-51, 53 PART, 54 & 58-61, MARUTI
SCBLDOIBO0Y, &) Bank Address: Standard Chartered Bank, 50 MG, Road, Fart, Mumbai-400001, DRBLAGR00524373 15-03-2023 PRAWASHAM NAGLA KALI, TEHSIL & DISTT.
Toring and Condiiars:= AGRA, AGRA UTTAR PRADESH - 282001
1 :gr mht;g:;‘m in Eauclion lItul--}naw:lng bidoers r%ured I ueguslt:rl fhesr I.ﬂlibll::llsd\'lllll {hi S wE:rn Plﬂ?ﬁr hnpfsr rm'??pﬁaﬂumﬂm;m will in 4. |DRHLAGR00553962 DHARMVEER SINGH and 14-02-2023 / PROPERTY AT PLOT NO.-45, KHASRA NO.- | 10-05-202
vance and has to create the login eccount, login 1D and password. Intanding bidders have to submit | sand teir Tandar Blong wi payment -
details lowards EMD, copy ofthe BKYC and PAN card al the above manfianed Branch Ofice SHASHI 1;’19’027/ I%/I?ZU(ZZAEX{AIT_AKD:EIIIADH:é\f:{g%lrl'ql'lxyé
2. The bidders shall improve thelr oflen in multiple of amourd mertioned undes e calumn *Bid Increasedmount” Incase bidis placed in e ks S minuies of ue ason ’
thea closing fime of the auction, the clasing fime will sutomaticalty get extandad for 5 minules. 14-02-2023 PRADESH - 283125
3. Thi sucoessiul bidder should depesit 25% ol the bid amaurd (afer ausing EMD) within 22 bours of the acceptance of bid prce by the A0 and e Sd/-
batance T5% of the bid amount within 15 days from the date of confrmation of sale by the secired creditor, All depost and payment shad be in the Date: 17.05.2023 Authorized Officer
il s Place: DELHI NCR, UTTAR PRADESH BB Tak Tk

4, The purchiaser has b bear the cess, spplicable stamp duby, lees, and any ofer slatulery dwes of alher does ke municpal g, elecineily changes, [ang
and all olherincidental costs. charpes including 2l taxes and rales oubgaings redating fothe proparty.

5. Biddars ara advisad fogo throwgh the wabsite hitps: lbankeauciions.com and htpsiweaiifl.comhome-leans/properties-for-auction for dedailad
lesres: ] eoendilhores of aucticen sae & aucticn application form besone sulmalticg heir Bids i taking pat o e e-muction sale procesdngs

G, Far detals, help proceduwre and onloe training on e-aucton prospective bidders may contact the service prowider £ mail (0
supporbfibankeauclions com, Suppart Halplna Mumbers: @ T25198 1124725249,

7. Farany query rekaled lo Propary uclaim.lanmmmmrﬁmm Crnbrne baidd ke, call [IFL HFL foll free no, 1800 2672 453 from 0930 hrs bo 18:00 hrs
between Monday to Friday or write bo emall:- suction.hlgiifl.com

8. Holica is haraby givan 1o abova sasd bareawers fo collect the household arficdies, which were king in the secured assat at the fime of faking physical
podsass0n within T days, olhenise HFL-HFL shaBnct be rasporisdie fora ny s of propedy under b circimshances

4, Furtherthe notice s hereby glven o the Boerawer!s, that in case they fal ba collect the abayve said articles same shall b sold in sooandancs with Law

10 Incase of defauk in payment al any staga by e successhul bidder | suction purchasar within the aboe slipulated Sme, the sales wil be cancalied and te
st already paid wil e loreibed (including EMD]and th property wil be agaim pud Lo sale

11, Al reseryes the rights fo pastpanezanced or vary the terms and candéon of tendanauction withcut assagning any reasen thenaed. Incaseaf any disputa in
tendestuclion, tha dacision of A0 of IIFL-HFL wil b final

STATUTARY 30 DAYS SALE NOTICE UNDER RULE 8 (6) OF THE SARFAES! ACT, 2002

Thae Borroaer ane Peraby notifies] b gy e Sum a8 mentionsd abde along with upo date inderestand anclary experses belore e date of TenderAucion,
faling which the property will be awciioned'sald and bafance dwes if any wil ba recowerad with mlerestand cost.
Place . Ghazabad Date: 17-May-2023 Sdl-Authorised Officer, IIFL Homa Financa Limited

HERO FINCORP LIMITED
CIM: UT4839DLT991PLCO4GT T4
Regd Office: 34, Community Centre, Basant Lok, Vasant Vihar, Mew Delhi-110057
Tel: 011-49487150 Fax: 011-49487150 Email: litigation@herofincorp.com

-

FORM-3 [See Regulation - 15{1){a)] / 16(3)
DEBTS RECOVERY TRIBUNAL, CHANDIGARH (DRT-2}
151 Fleor, SC0 13-34-15, Sactor-17A, Chandigarh, (Additional space allotiad on 3rd & 4th Floar also)
CASE NO. DA/Z21/2022

Summons undar sub-zaction (4) of section 19 of the Act, read with sub-rule (24) of rule 5 of the
Debt Recovary Tribungl (Procedure) Rules, 1953 Exh. No. 17395

PUNJABE NATIONAL EANK  RIDDHIMA TILGOTA
(ORIENTAL BANK OF COMMERCE) "™ TILGOTA
To,
[3) M!s Dwarkadhish Projects Pvt. Lid., Corporate Office Suit Mo, 17, Second Floor
Minex City Mart Sohna Road Gurugram - 122018 Also at: Mis Dwarkadhish Projects
Pvt. Ltd. Registered Office TOT Gopal Heights, D9 Metag Subhash Place Pitampura Dedhi,
Central Delhi

Vs

SUMMONS

WHEREAS, OA221/2022 was listed before Hon'ble Presiding Officer/Registrar on
17-04-2023.
WHEREAS this Hon'ble Tribunal is pleased to issue summons’ notice on the said
Application under zection 134} of the Act, (CW) filed against you for recovery of debts of
Rs.43,20,076.56 (application along with coples of decurments el annexed)
In acoordance with sub-zection (4) of section 19 of the Act, you, the defendants are
direcled as under;-
(i) to show cause within thirty days of the service of summons as to why relief prayed for
should nol be granted;
(i) 1o disclosa parbeulars of properies or assets other than propertes and assats
specified by the applicant under serial number 34 of the original application;
(iil) you are restrained from dealing with or disposing of secured assels of such other
gssets and properties disclosed wnder seral number 3A of the original application,
pending hearing and disposal of the application for attachment of properties;
[iv} you shall not iransfer by way of =ale, lease or otherwise, excepd in the ordinary couwrse
of his business any of the assats over which sacurity interest is created and or ofher assats
and properties specified or disclosed under senzl numbsr 34 of the ongina! application
without the prior approval of the Tribunal;
(v} you shall be liable to account for the sale proceeds realized by sale of secured assels
or other assets and properies in the ordinary course of business and deposit such sale
proceeds m the account maintained with the bank or financial institutions holding security
interest ovarsuch azsats.
You are also directed to file the written siatement with a copy thereof fumished to the
applicant and 1o appear before Registrar on DBI07/2023 at 10:30A.M. failing which the
applicaticn shall be heard and decided in your absence,
Given under my hand and the seal of this Tribunal on this date | 24/04/2023

Signature of the officer Authorised to issue summons

PPN SHIVALIK SMALL FINANCE BANK LTD.

‘ Registered Office ; 501, Salcon Aurum, Jascla District Centre, Mew Dedhi - 110025
CIN : UES9000L2020PLC36602T

Whereas

the undersigned being the Authorised officer of the Shivalik Small Finance Bank ar, Shivalik
Mercantile Co-operative Bank Lid. under the Securitisation and Reconstruction of Financial
Assets and Enforcemeant of Security Inferest Act 2002 and in axercise of Powers conferrad
under section 13(12) read with rue 3 of the Security Interest [Enforcemant) Rules 2002,
izsued a Demand Motice dated 27.02.2023 for loan Alc No. 101641003003 caling upon
the 1. Mr. Sukhpal Singh (Borrower) Slo Richhpal Singh Rana R/o H.No.293, GaliNo. 7,
Village Sadarpur Colony , Near Shiv Mandir, Sector -45, Noida, Gautam Budh Nagar
U.P 201201 2 Mr. Rahul Rana (Co-Borrower) Sio Richhpal Singh Rana, Rlo H.No.293,
Gali No, 7, Village Sadarpur Colony , Near Shiv Mandir, Sector -45, Noida, Gautam
Budh Nagar U.P 201301 3. Paramnanad Yadav (Guarantor) Slo Ramnivas Yadav Rfo
Village Uncha amirpur, Vidyut Nagar, Near NTPC & ITl School, Gautam Budh Nagar
U.P 201301 4. Prabhakar Singh (Guarantor) Slo Surendra Singh Rio H.No 39,40
Mahiuddinapur, Kanavni, Noida, Tehsil - Dadri, Distt. Gautam Budh Magar (Near Pusta
road shiv mandir) U_P 201301 5. Kanti Devl [Guarantor! Martgagor) Wio Sukhpal Singh
Rana, Rip HNo 293, Gali Mo.7, Village Sadarpur Colony . Near Shiv Mandir, Sector-45,
Noida, Gautam Budh Nagar U.P 201301 to repay the amaunt menfioned in the notica being
Rs.24 34,000/- (Rupees Twenty Four Lakhs Thirty Four Thousand Only) within 60 days
from fhe date of receipt of the said notice. The Bomower having failed to repay the amount.
nabice is heraby gven bo the Borrower(s) and the public ingeneral that the undersigned has
taken possession of the property described herein below in exercise of powers confarred on
him/her under sub-section (4] of section 13 of the Act read with e @ of the Security
IntarastEnforcament) Rules 2002 an tha 15th - day of May of tha yvear 2023, Tha Borrowen(s)
in particular and the public in-general is hereby cautioned not to desl with the property and
any dealings with the property will be subject to the charge of the Shivalik Small Finance Bank
Lid. for an amount of Re.24, 34,0000 (Rupees Twenty Four Lakhe Thirty Four Thousand
Only) and interest therean.

The Borrowar's atiention ks invited to provisions of Sub-Saction [8) of Section 13 of the A, in
respectof ime available, fo redeem the secured ass2is

HeroFinCorp. Website: www. herofincorp.com

"APPENDIX-11-A" [SEE PROVISO TO RULE & (2)] SALE NOTICE FOR SALE OF MOVABLE PROPERTY
E-AUCTIOMN SALE WOTICE FOR SALE OF MOVABLE PROPERTY IN TERMS OF SECURITISATION AMD RECONSTRUCTION

OF FINANCIAL ASSETS AND ENFORCEMEMNT OF SECURITY IMTEREST ACT, 2002 READ WITH PROVISO TO RULE 6{2) OF
THE SECURITY INTEREST (ENFORCEMEMNT) RULES, 2002

Public Notice For E-Auction Cum Sale [Appendix - IV A} (Rule 8{6))
Sl of Immenable property morgaged 0 IFL Home Franss Leiled (Fammerly krawn as ndis indaling Bausing Fingnce LU ) (IFL-HEL} Comparale Cffice 3
Plat Mo, 58 Udyog Vikar, Phasa—V, Gurgaon-122015.{Haryanra) ard Branch Office at 316 - Purnima Plaza, Second floor, GMS - Road, Dehradun -242001
under the Securitisation and Reconstruction of Financlal Assets and Enforcement of Security Inferest Act, 2002 (herenafter "4t Wharaas the
Aubarized Officer ("AD7) of BFL-HFL had faken Be passassion of the following properiylies pursuant o fe nolice ssued LIS 1352} of the Aclin The folowing
lnan eccountsipros pedt nos. with aright fo sall tha same on "A5 15 WHERE 15 BASIS & AS |5 WHAT 15 BASIS™ for realization of IFL-HFL's duas, The Safe
will be done oy the undersignad throug h e-auction platiorm pravided a1 tha website; www. bankeauctions. com.

Description of the Immovable Property

Equitable Mortgage on the property: Residential Property Measuring Area 50 Square
yard means 41,8 5q. Mir Khasra No.-30,Village-Uncha Ameerpur, District- Gautam
Budh Magar, Uttar Pradesh-201304, Registared in Revenue records of Bahi No. 1, Jild

Barraweris) / Dernand Notice Daescription of the Immavable Date of Possession | Reserve Price
Ca-Barrower|s) Date and Amount propentyl Secured Agset 23-Mar-2023 | Rs.9,80,00.000-
il 15-Mar-2022 All that part and parcel Schedule - A: Al thal property [ ot Butstanding| (Rupees Nine Crore
1, WIS Anarra Rs.10,67.48,331/- | bearing municpal na. 11 (11-4, Mew Mo. &3), Kaidas Road, As Dn Date | Eighty Lakh Oniy)
Enlarprisas (Rupeas Ten Crare Sixty | Debradun measuning 579,21 3q, Mt Schedule = B: AF thal 09-May-2023 Exrasilor
2. Mr. Mahesh Seven Lekh Forly Eighl | propery beering municipal no. 19 (11-4, New Ho. 83), Kalidas Deposit 15‘“;#
Chander Baboar | Thousand Three Hundred | Road, Detradun measuring 654 5. Mis. Schedule <C : a1 | RS- .TL1T134- e
3, Mr. Shyarn Sunder | Thirty Cine Girdy) that praperty bagring no. 11 (11-A), Kalides Road, Dehradun [ LRUpeas Nine| Rs.08,00,000-
Babber B W miasuring BO7. 56 54, Mis. ot of which coveensd anea s 29, 64 | Crore Sevenly Twa | {Rupees Ninaly
4. Mrs. Vibbwri nereals Amount 8q. Mis. Schedule - Dz All éhat proparty bearing municpal ng. | Lakh Seventeen | Eighl Lakh Only)
Babbar R5.3,50,0000 [RUpees | 44" 190 Muw Mo, 81), Kalidas Road, Dehradun measurng | Thousand One
Prospect No. Nine Lakh Filty|gasysy Mis heving covered ares of 26 Sq. Mis. Schedule - | Hundred Thirty
THE354, 936103, Thoisand Only) E: &l that property bearing muricipal no. 11 (11-A. New Mo, | Faur Oniy)
955062 and 36154D) 81} Kalidas Road, Debradun measuring 150 5g. Mz,
Date of Inspection of property EMD Last Date Biatel Time of E-Auction
05-Jun-2023 1100 brs -1400 hrs G7-Jume -2023 till 5 pm. 08-Jume-20E3 1900 hrs-1300 hrs.

Mode Of Payment ;» EMD payments are 1o be macde vide anling mode anly. To make payments you have o vist hitps:fwwa.bankeauctions.com and pay
thnouiggh ik available for e property’ Secured Assal only,

Mote:: Paymand ik for each property’ Secunad Assel is differenl. Ensure you ane using ink af B praperly’ Secured Aesel oo inlend fa buy vide publc
auctian.

For balance paymeanl upon succassiul bid, has o pay through RTGENEFT. The accounts dalails are as foliows: a) Mama of the Accounti- BFL Home
Firance Ltd., b} Mame of the Bank:- Standard Chartered Bank, ) Account No:-880287 %000 followed by Prospect Mumber, d) IFSC Code:-
SCBLO03600, e) Bank Address: Standard Chartered Bank, 30 M,G. Road, Fort, Mumbai-400001.

Tarms and Conditions:-

1. Far paricipaling in e-auclion, Inlending bidders reguired bo regisher hr delads wilh be Serace Pravider hitps: M'ww. bankeawctions.com, well in
advance and hag o create the loon account, legn 1D and passwond. Infending bidders have to submit! send sheir “Tender FORM® dong sith the payment
datils brwards EMD, capy of the KY G and PAM card at the abava mentianed Branch Cfica.

2. Thixbiddars shall imaraea their clier inmulliple of amaunl menbianed uader the column "Bid Incraasa Amaunt”. r case bid e placed in the las) 5 minubes of
the cloaimg timee o the @uction, the chosing time wall sutematically petextended for 5 mirules

3. The successhd biddar should depost 25% of he bid smauwnt (efer adiusting EMD) within 24 hows of the acceptance of bid price by the AQ and the
balance T5% of e bid amourd within 15 days from the dale of corfrmalion of sale by the secunsd cred®ar. Al depasil and pagment shall be in the
prescribed made of payrment,

4. The purchaser has b bear the cess. applicable stamp duty, fess, and any other statubony duss ar ather dues like municipal 18, elecincity charges, land
arid allathar incidental coels, chamas including af taxes and rales aulgaings ralating Lo the proparty,

5. Bidders are advised o go lbrough the wabsile hitps: ibankeauctions.com and https:Mhesiwiifl. comhome-laansiproperties-far-auction for delailed
terns and conditions of auction sake & auction application foom before submetiing Sheir Bids far tzking pan in the 2-auchon sale proceedings

6. For details, help procedurs and onling treining on e-auction prospactive bidders may contact the service provider E mall 10:-
supporhmbankeauctions com, Suppa Balpline Numbars @7 291881124/ 5028

T, Forary guery rilated b Progery detads, Inspeclion of Prapety and Oring bed etz call IIFL HFL $all frée no, 1800 267 2 499 from 09:30 hrs bo 15.00 hrs
betwesn Monday to Friday orweibe bo emadl:- suction. k1L com.

. Matice is hereby given to abave said barmowerns 1o collect tha household aricies, which were ving in the secured assat at the fime of teking physical
possessionwithn T days, olbaraise IFL-HFL shallnod ba responsible Sarary koss of propety under tha dréumestances,

Furth the notice is Pesresny e D0 e Bamowers, thal in cage thay i gy ool e above: Sald arieles same shal be soid in acoardanse with Law

10, In case of default in payvment at any stage by the succesaful bidder | auction punchiaser within the above sipulated time, the sale will be cancelled and the
ameunt already paid will be forfedtad (including EMD} and tha property will be again put bo sale.

11, Al resaraas tha rights fo pestpanalcancal or vary Bhe barms and condition al e ndarfaucian withaul assgning amy reason thereod, In case of ary disputein
tender'Auction, the dectsaon ol A0 of BFL-HFL wil be fnal,

Maotice is hereby given to the public in general and in particular to the Bomowers (B) that the below mentioned movable property No. 8960, Page No-11o 16 Serial No. 23239, Dated 18.12.2015, In the name of Kanti Devl
martgaged 7 charged to the Secured Creditar (Hero Fincorp Limited), the physical possession of the below mentrored movable Wio. Sukhpal Singh
property has been taken by the Authonzed Officer of Secured Creditor (Hero Finconp Limited), will be sold on "As is where is Immaovable Assets/Property Bounded by
Basis” & “As is what is Basis” & “whatever there is Basis” & "Withowt recourse Basis” on below mentioned date, for East | PlotofSeller Morth: Piot of Meera Devi
recovery of amount as mentioned helow, due to the Secured Craditar from the Borrower. The Reserve Price is mentionad below Souti: I Plotof Seller West 18 oot road
and the earmest money to be depasited 15 mentioned respectively 5 - ;
Guarantors (G) / with Address L (RP) Place: Noiia Shivalk Smakl Finance BagkLic.}
1. Mfs Skylark Metallic India, a5 Machine Type/ Manufacturer Dealer, Quantity Fs.10,10,000/- .
having its Registered Office at: Mo, Model Mumber Vendor EMD Amount ":'
Agri land 2, Biswas outof Khasra | [Dguble Action Deep | Shree Parvati | Shree Parvati 1 10% of the HE“I_EJE D Fq RM E
Kesra No. 11342 0.9, 1135 1 Drawing Press 250 Ton | Metals ___ | Metals Reserve Price INVITATION FOR EXPRESSION OF INTEREST FOR
0.3, Revenue Estate, Mundka, ~ b st | Sk tona| hieeonam| o1 LARESRENE UNITED ARTLOGISTICS PRIVATE LIMITED
West Delhi, Delhi- 110041, and - r - Incremental OPERATING IN FINE ART LOGISTIC SOLUTIONS
also at 92/24/2 Village Mundka, | 3 |Swastik Make Power | Shree Parvati | Shree Parvati | 1 Amount (Under Regulation 36A (1) of the Insolvency and Bankrupley Board of India
Mew Delhi- 110041 and alsa at: Fress Maf-""“f‘ Metals Metals Rc | (Insolvency Resclution Process for Corporate Parsons) Ragulations, 20168} |
B-1/214, Ground Floor, Paschim Capacity 10 ton 560000/~ RELEVANT PARTICULARS
i i 211 4. | Swastrk make he; Shrae Pareat) | Shree Parvati 1 . : ‘
W sctoaiiai gl Il -Blec s il Feb il v 7[Name of the corporate debtor |UNITED ARTLOGISTICS PRIVATE LIMITED
resicling at: B-1/214, Ground Floor, Press Machine along with PAN/CIN/LLP No. |ciN: U74120DL2008PTC 176499
Paschim Vihar, West Dethi, Delhi- | 5. |Pipe-Cutting Machine |Shres Parvati | Shree Parvati 1 1|2 |Address of the registered office |B-601 Mavin Apartments, Plot No.13,
: ”f; e Metals Metals : | Sector 5, Dwarka MNew Delhi- 110075
- A Tn ]| 3 . o e i -l | T - ]
B-1/214, Ground Hote Basching | ™ |[Pine:Eanding Hdaching f:;:‘ﬁ :a'“l' ﬂ;‘; :‘7"”"' 1 ; 3. URL of website _  hitps:/fuarclcirp.com/
A nt’u:::‘él_?;:' IL;::S;;'(] :::nﬁ'g . | 5ton Power Press Shree Parvati | Shree Parvati 1 i DDJE;EHE'; of place WH;EI'E ':"'Eiilm'tﬁr NIL
B-1/214, Ground Floor, Paschim b e 2 L L. [ | THGE AR S Mk s
Vihar, West Delhi, Delhi- 110063, | & [Swastik Make Steel Shree Parvati |Shree Parvati 1 | 3 | Installed capacity of main NA
5 Mr. Vikas Aggarwal residing al Fabricated Edge Metals Matals products/ sernvices
B-1,/214, Ground Fleor, Pascham Cutting Machine 6 | Quantity & value of main products| N/A
Vihar, West Delhi, Delhi- 110063 (“As is where is Basis™ & "As is what is Basis” & "whatever there services sold in last financial year
is Basis™ & "Without recourse Basis") : -
7. | Number of employess’ workmen |0
mgmr“““ ;'L"ﬂ&':ﬂ::‘;w Date/Time of On-Site Inspection of Property n';';;‘::" "d““hmh’mh" Em'::““m B.| Furiher details including last | Data can be requested from IRP
s hﬂl‘l! sold with Mame of Authorized Officer ﬂmﬂﬂtm KYC, with auto El'-l':ﬂilﬂhlﬁ flﬂﬂnﬂlﬂ' statemenis unltEdlrp@gmall,Wm
Rs93,53 468,39/ (Rupees | On or Before 05.06.2023 10.00 AM to 500 Py | Documents, Pan Card, | extension of (with schedules) of two years,
Minety-Three Lakhs Authorized Officer Proof of EMD etc. minutes each lists of creditors, relevant dates
Fifty-Three Thousand Faur b Sargeey Kumar, Mob: 39909300958 O or before 06.06 2023 07.06.2023 § for subsequent events of the
Hundred and Eight-Eight and Email: samjeew kumarn@herofincorp.com upto 500 Pé and EMD Tirne: 10.00 Akd process are El'l.falfab|E' E[
Thirty-Nine f‘aisa oaily) due as You cam also contact: M Ramesh Gin, through RTGSMEFT to 1.00 FM g E||!}||:"||1}. f,:ﬂ- res-uluhn:nn E|:I|'J|II:‘.EII'I1E Mirirum net warth 1 Crore
o g Ol alang whih Mok 25 1R under section 256(2)(k) of the | -Pravide Rs, 50,000 refundabiia deposit with EQL
interest-and other charges Ermail: rarmmeshogin@ herotincorpocom ;

The Interding Purchasers / Bidders are required to deposit EMD amount either through BTG5 © MEFT or by wany of Demand Drafa
[ Pay order in the Account Mo G00303 10016156, Mame of the Beneficiary, "Hero Fincorp Limited”, IFSC Code: HOFCO00G003

15 DAYS BALE NOTICE UNDER THE RULE 9 SUB RULE (1) OF SARFAESI ACT, 2002

Tree: Barrower ane heraby notfed to pay the Sum & meanbioned abave along with upto dated inferestand ancilary axpensas before the date of TendenAuctian

Terms and Conditions of the E-Auction: ,

1. E-Auction is being held on “As is where is Basis” & "As is what is Basis” & “whatever there is Basis” & “Without recourse Basizs™
and wall be conducted "anline”

2. The E-Auction will be conduscted through Mis E-Procurement Technalogies Ltd. (Helpline Mads): 9173528727, 07961200576/
544/594/590/537 /583569, 6351896643 and E-mail on supportiavctiontigernet/maulik shrimalifauctiontigernet) a1 thei
web portal hitpsfsarfaesiauctiontigernet.

3. There is ro encumbrance on the property which s incthe knowtedge of Secured Creditors, However, the intending bidders
should make their own independent enguires regarding the encumbrances, title of property put on auction and claims/
rights’ dues/ affecting the property, price to submitting their bids. In this regard, the E-Suction advertiserment does not
constitute and will not be deemed to constitute ant commitment or any represantation of Hero Fincorp Limited.

4. The Authorized Officer / Secured Creditor shall it be respansible in amy way for any third party claims/ rightsy dues, The sale
shall be subject to rules! conditionsd prescribed under the Securitization and Reconstruction of Financial Assets and
Enforcement af Secunty Interest Act, 2002, The other terms and conditions of the E-Auction are published in the fellowing
website: hitps/fsarfaesiaucticntigernnat.

-Pravide EMD of Rs. 5 lakhs along with Resalution Plan.j
-Provice 10 lacs PGB after aII[.'I'IIfn'H| of plan at CoC.

Code is available at

| Last date for receipt of expression | 3rd June, 2023
of interest

=

13| Process email id to submit EOI

1

—_—

Date of issue of provisional list of | 13th June, 2023
prospective resolution appllcants

Last date for submission of
objeciions to provisional list

!"'\_"

‘18th June, 2023 by 18.00 hrs IST

unitedirp@gmail.com

Mohit Goyal |
Interim Resolulion Professional |

UNITED ARTLOGISTICS PRIVATE LIMITED (UNDER CIRF) |

LP. Regn, No.:[BELIPA-001/1P-P 02305/2021-2022/13636 |

Having valid AFA:-14th Jupe, 2023}

Registered Address: 17, LGF, Defence Enclave, Vikas Marg, Easi,

faiing which the proparty will be suctioned sold and balance duas if any wil be recovarad with interest and cost he 17.05 2023 Mational Capital Territory of Delhi-110092 |
Place : Debeadur  Dake : 17-May-2023 Sdi-Authorised Officer, [IFL Homa Finance Limited Date: 17.05.2023, Place: New Delhi Sd/- Autherized Officer, Hero Fincorp Limited Lﬂﬂ'«‘-ﬂ New Delhi E-mail:unitedirp@gmail.com, camohitgoyali@gmail com |
fmanm‘e..ep‘.ln .. . .. . New Delhi - Q’_! _ -1
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